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(b) If 10, whether the grana given by the World Bank 
In the lut one·and·half year. ha. gone to the tune of 
RI. 10,000 to RI.12,OOO cror .. ; 

(c) If '0, the headl on which the pra.ent World Bank 
loan II likely to ba utilised; 

(d) whether the earlier toanl provided by the world 
banks was fully utilised by the Staae Government; and 

(a) If not, the unutiliaed amount remained with the 
State Govemment? 

THE MINISTER OF FINANCE (SHRI VASHWANT 
SINHA) : (a) No, Sir. 

(b) and (c) Do not ariae. 

(d) and (e) The World Bank 888iatance, including 
loanl, is normally provided for Ipacific projects, which are 
to be Implemented over a number of years (normally 5·6 
years). There are 6 on\'loing World Bank assisted projects 
currently under implementa tion in the State of Andhra 
Pradalh. On th .. e projectl an amount of $221.242 million 
h .. baen utiliaad while $ 671 .602 million remains unutilised 
.. on 31.03.1998. The untilised amounts do not remain 
with the State Government but are reimbursed as and 
when expenditures take place through Government of 
India as Additional Central Assistance. depending upon its 
pace of utilisation. 

Propo .. ls submitted by Orl ... Government 

613. SHRI GIRIDHAR GAMANG: Will the Minister of 
TOURISM be pleased to state: 

(a) the details of the proposals submitted by the 
Government 01 Orissa forthe d.velopment of tourism in the 
State; 

(b) the funds provided by the Government for 
development of tourism there alongwith the schemes 
thereof; and 

(c) the steps taken by the Stat. Gov.rnmentto identify 
the tourist spots for their development during the last three 
years? 

THE MINISTER OF STATE IN THE MINISTRV OF 
TOURISM (SHRI OMAK APANG) : (a) The State 
Gov.rnment of Orissa submitted proposals for the 
con.tructlon of touri.t reception centres, tourist complex 
and wayside am.niti.s, r.furbishm.nt of monuments and 
organising fairs and f.stivals during 1997·98. 

(b) Th. D.partment of Tourism, Gov.rnm.nt of India 
approv.d 28 projects and sanctioned Rs.557 lakhs .. It 
Includ. 8 projects for re·furbishm.nt of t.mpl.s. 5 pub.hc 
conv.nlencel, 6 Tour!.t R.c.ption Centres and 4 Tounst 
Complexas. 

(c) The State Government hu takan up consultation 
with various agencies and h .. undertaken IUrveyl for 
Identification and dev.'opm.nt of tourist Ipatl. 

India'. ahare of export In InterMt'oNl' m ....... 

614. SHRI K.P. NAIDU: 
SHRI G.M. BANATWALLA: 

Will the Minist.r of COMMERCE b. pl .... d to atat.: 

(a) wh.th.r India's share of .xport in the int.rnational 
mark.t is v.ry low at pr.sent; 

(b) if so, the r ... onl th.refor; 

(c) the detaile of the actual share; 

(d) the growth rate of .xport during the last three 
y.ars; and 

(e) the step being taken by the Government to boost 
the exports? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNAHEGDE) : (a) to (c) V.s, Sir. India's share 
in world .xports is 0.6% in 1996·97. Low share of India's 
exports is largely attributable tothe policies which focusaed 
on import subatitution. 

(d) Growth rate of exports during last three years as 
per the DGCIlS' provisional figures, are as und.r: 

1995-96 

1996-97 

1997-98 

US $ terms 

21.4 

4.0 

2.6 

Rupee terms(%) 

29.3 

10.4 

7.5 

(.) Export p.rformanc. is influenced int., alia by 
int.rnational mark.t conditions, competitiv.ness of 
domestic industry, supportive infrastructur., .tc. and the 
Gov.rnm.nt, through its policy of lin.ralisation and 
globalisation, is trying to provide a policy environment 
conducive to high growth in exports. Some of the recent 
steps tak.n up in this r.gard includ. modification in DEPB 
rat.s, announcement of DEPB rates for about 300 n.w 
export items, allowing the s.tting up of private bonded 
warehouses so as to ensure easy and timely availability of 
raw materials to exporters at internationally competitive 
prices and to facilitate bulk imports from India by large 
overs.as buy.rs, preparing a Medium Term Strategy for 
growth of .xports, launching of Focus LAC Scheme, .tc. 

{Translation] 

Free Import of consumer Iterna 

615. SHRI SUSHIL CHANDRA VARMA: Will the 
Minist.r of COMMERCE b. pleas.d to state: 

(a) wh.th.r the Government have allowed fr •• import 
of 340 consum.r items; 
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(b) If 10, whether befen giving IUCh permillion the 
effect of Import of the.. 1t8l"lll on cottage and lmall 
indUltri .. was .xamined; 

(c) If so, the main f.atu, .. thereof; and 

(d) the number of smallnduatrlal unltl ciDIed till now 
aft.r Implementing the new Exim policy? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDEI: (a) Yel, Sir. 

(bIV", Sir. 

(c) Th. decision to.1Iow fr .. import of 340 Items has 
b .. n taken view of the over all policy of phaled removal of 
qu.ntitative r.strictions fonowed lince June, 1991. 

Th. list of th... iteml h.. been prepared in 
consultation with the Administrative Ministri .. with a view 
to seeing that there illeast injury to the dom .. tic industry 
and more particularly to the small scale industry. 

(d) Gov.mment hal not received any report of this 
nature. 

{English} 

Aulatlince to Unemployed Youths 

616. SHRI SADASHIVARAO DADOBA MANDLlK: 
SHRI ASHOK NAMDEO RAO MOHOL: 
SHRI MADHAVRAO PATlL: 

Will the Minister of FINANCE be pleased to state: 

(al whether some echelYMNl are under implementation 
to provide finaneial ...... nee to the unemployed youths; 

(b) if so, the detau thereof; 

(e) the number of youths so far been provided 
financial ... latance under the SchelYMNl during the lut 
thr .. ye.rl, Stat.-wis.; and 

(d) the total financial ualatance propoaed to be 
provided during 1998-99 under the echerne; Stat.wIae? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN): (a) .nd (b) 
Presumably, the Hon'ble Memberl .re referring to the 
Prime Minister's Rozg., Vojana (PMRY) under which 
fin.ncial .. sist.nee iI provided to the unemploy.d youth 
for lust.ined employment. The scheme wu started during 
1993-94. Youth between 18-36 y .. ,. who ar. m.tric 
puaed or f.iled or ITI paued or undergone Government 
Iponsored technical cou,. .. for • minimum duration of 6 
months .nd whoae annual ineome doel not .xc .. d 
Rs.24,OOO and upto Ra.24,OOO per annum of parenti of 
beneficiary .nd permanent r .. ident in the .re. atleast for 
3 yea,. are eligible for .Iistance under this echeme. 
While 15% of the project cost subject to a c.lllng of 
RI.7,500 is given .. lublidy, the beneficiary would have 
to provide 5% of the project coat .. margin money. Under 
this scheme, loanl for projects costing upto RI. 11akhl are 
provided as per the interest rate directlv .. illued by RBI. 
The .ssets created out of loan wi. be the leeurlty anit no 
third party guar.ntee/colateral Is nee .... ry under thil 
scheme. The loan is repayabl. within 3 t07 ye.rs after 
initial moratorium of 6-18 months. 

(c) Information indic.tlng stat.-wise detals of the 
number of youths who have b .. n provided fln.nclal 
auistanee under PMRYduringthelutthree ye.,1 is given 
in the enciDIed Statementl I,ll and III. 

( d) Targets are not fixed in terma of financial "Iistanee 
under theacheme. However, phYlicalt.rgeta forthe current 
year h.ve not been indlc.ted to the banka. 

State""'" -, 
Prime Min"e". Rozgar Yojana for Educated Unemployed Youth (PMRY) 

Programme Y.ar 1995·96 

Name of the Stat" No.ofe .... No.of c .... No.ofc .... 
Union T erriIory Target S.nctioned Dilburaed 

2 3 .. 
Andhra Pradesh 31900 29795 24081 

~nach.IPradelh 300 256 228 

Aaaam 10125 8039 7786 
Bihar 22150 17100 12738 

Gujarwt 8500 10477 88UI 
Goa 550 51" 409 
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